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and preferred over other trains on the route. Therefore, Rajdhani/Duronto and Shatabdi
trains have been taken for Flexi Fare. This concept has not been extended on the other
regular train services. Therefore, this scheme has no impact on the common man.

CCTV cameras in coaches

1273. SHRIMATI SASIKALA PUSHPA: Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government has any proposal to install CCTV cameras in the coaches
of trains being operated by Railways to ensure the safety and security of passengers,
particularly women and children, if so, the details thereof, and

(b) whether Government has held any detailed discussions with all stakeholders
in this regard, if so, the details thereof, if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN
GOHAIN): (a) Yes, Sir. In order to improve the safety and security of passengers,
including women and children, the Government has installed CCTV cameras on a
limited number of coaches of passenger and suburban trains on a pilot basis. It has
already been completed in about 25 passenger coaches and 44 suburban coaches.

(b) Integral Coach Factory (ICF)/Chennai was assigned the responsibility for
developing the specification for CCTV cameras in coaches by Railway Board. ICF,
accordingly, issued a specification and provided CCTVs on trial basis in 04 coaches
during the year 2015.

Subsequently, Railway Board formed an Expert Group comprising of senior Railway
officials on CCTV system for Rail Transport Application. After due deliberation and
interaction with industry representatives and other technical experts, the Expert Group
submitted its recommendations to Railway Board regarding improvement in the existing
specification. Railway Board accepted the recommendations made by the Expert Group
and advised ICF to modify its specification accordingly. ICF, subsequently, issued a
revised specification for fitment of CCTV in coaches in August 2016.

Discussions were held with stakeholders at various stages.
Investment in nuclear energy expansion programme

1274, SHRI CHUNIBHAI KANJIBHAI GOHEL: Will the Minister of RAILWAYS

be pleased to state:

(a) whether Railways have any plan to invest in the country’s nuclear energy
expansion programme, if so, the details thereof, and
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(b) whether Railways have also proposed to the Nuclear Power Corporation of
India Ltd. (NPCIL) to float joint ventures for setting up of nuclear power plants
across the country, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN
GOHAIN): (a) No, Sir.

(b) Question does not arise.
Working condition of handloom and handicraft workers

1275. SHRI ANAND SHARMA: Will the Minister of TEXTILES be pleased
to state:

(a) whether Government's attention has been drawn towards the working condition
of handloom and handicraft workers which is affecting their health and sustenance
of their dependent families, if so, the details thereof, and

(b) the steps taken to upgrade the quality of healthcare systems, insurance and

capital for workers in handloom and powerloom sectors?

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): (a) and
(b) To improve the working conditions of Handloom, Handicraft, Powerloom and Jute
workers and also to improve their health and sustenance of their dependent families,
Government has been implementing the following Schemes:-

(6)] In the Handloom Sector, Schemes are being implemented to enable handloom
weavers to avail social security benefits, such as Handloom Weavers
Comprehensive Welfare Scheme (HWCWS) with two components; namely
Mahatma Gandhi Bunkar Bima Yojana (MGBBY) and Health Insurance
Scheme (HIS).

Benefits under the MGBBY are as under:-

S1. No. Benefits
@ Natural Death T 60,000/-
(ii) Accidental Death T 1,50,000/-
(iii) Total Disability % 1,50,000/-
(@iv) Partial Disability % 75,000/-

In addition to above, a scholarship of ¥ 300/- per quarter per child is available
to students studying in IX to XII standard for a maximum period of four years or till
they complete XII standard, whichever event occurs earlier. The benefit is restricted
to two children of the member covered.



